
 
RESERVE BANK OF INDIA 

www.rbi.org.in 
 

 
िव�ीय बाज़ार िविनयमन िवभाग,क� �ीय कायार्लय भवन, नौव� मंिजल, शहीद भगत �संह मागर्, फोटर्, मुंबई–400001.भारत 

फोन: (91-22) 2260 1000,फैक्स: (91-22) 22702290 ई-मेल: cgmfmrd@rbi.org.in 
Financial Markets Regulation Department, Central Office Building, 9th Floor, Shahid Bhagat Singh Marg, Fort, Mumbai – 400001. India 

Tel: (91-22) 2260 1000, Fax: (91-22) 22702290 e-mail- cgmfmrd@rbi.org.in 
 

िह�ी आसान है, इसका प्रयोग बढ़ाइए  

 

RBI/2019-20/232 
A.P.(DIR Series) Circular No.31            May 18, 2020 
 
To 
 
Authorised Dealers Category – I 
 
Madam/Sir, 
 
Risk Management and Inter-bank Dealings – Hedging of Foreign Exchange Risk-
Date of Implementation 
 
A reference is invited to the Directions on Hedging of Foreign Exchange Risk issued 
vide A.P. (DIR Series) Circular No. 29 dated April 7, 2020. The Directions were to 
come into effect from June 1, 2020. 
 
2. Based on the requests received from market participants and in the context of the 
difficulties arising from the outbreak of novel coronavirus disease (COVID-19), it has 
been decided that the Directions will now come into effect from September 1, 2020. 
 
3. Directions on the participation of Banks in Offshore Non-deliverable Rupee 
Derivative Markets issued vide A.P. (DIR Series) Circular No. 23 dated March 27, 2020 
will come into effect from June 1, 2020, as hitherto. 
 
4. The Directions contained in this circular have been issued under Sections 10(4) and 
11(1) of the Foreign Exchange Management Act, 1999 (42 of 1999) and are without 
prejudice to permissions/ approvals, if any, required under any other law. 
 

 
Yours faithfully 

 
(Dimple Bhandia) 

General Manager-in-Charge 
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